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Givil Contempt agplication No, 46 of 1997
> an
 Qriginal Applicaticn No, 92 of 1997

Allahabad this the__20th day of April 1998

e Hon ble Mr, s, Baweg a Member (A}

Arman Ahmad /o Late Mudassir Hussadn, R/o Quarter

No, 6l-A, Road No,7, Railway Officer Colony, lzzat Nagar,
Bareilly, working as Foreman=B, Diesel 3hed, lzzat Nagar,
Bareilly,

Applicant
By sm:ggqts i'Ej 2. K COm
- s Versus
A Anil Kumar a/o N ot Known, Working as Chief

Personnel OfflcerLAdminlstratlon), Neg., Railway,
Gorakhpurs

2. ghailendrs Kumar $/o Kot Known, wWorking as genior
Divisionagl Personnel Officer, North Eastern Railway,
lzzat Nagar, Bareilly.

espondents

By Advocate Sri A.K. Gauly
CRAR28&8
on' :

The épplicant hai filed this contempt applicetion
alleging nonecompliance of the interim stay order dated .
31.3.1997 passed in C.A. 92 of 5557 as per which operation
of the reversion order date€2ﬁ4.ls97 was Stayed.
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2 The nptices were issued to the responaents

‘
L
e

and the respondedts have filed the counter-affidavit

for the same, Hewever, the applicant has not filed

any ReAs for the sdh®e

3e The respondents D para=7 of the counter-affi-

davit have brought out that the 2pplicaiit was allowed

to continue in the higher gradeéz section Engineer{Diesel)
in compiiance of the interim order, He hes been also
paid monthly salary from June, 1997 onwards and the
payment of arrears from 07,1.97 to 31.5.97, has also

been giiﬂ through the supplementary bills. In view of

these facts, we find that there is no wilful non=compliance
of the order as alleged by the applicant in the contempt
application, ¥ The applicant has not filed any rejoindere
hiy Crumnel 4 ;
affidavit awe be makes a statement at bar that interim

order has since been complied with,

4, In view of the above, we find no merit indhe
contempt applicatbon and the same is dismisseds The ‘

notices issued earlier are discharged.
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Member ( J )

An. M./




